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GOVERNMENT BILLS

#The Appropriation (No. 4) Bill, 2013
#SHORT DURATION DISCUSSION
Abnormal rise in the prices of onion and other essential commodities
THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, [ beg to move:

That the Bill to authorize payment and appropriation of certain further sums from
and out of the Consolidated Fund of India for the services of the financial year

2013-14, as passed by Lok Sabha, be taken into consideration.

The question was proposed.

MR. DEPUTY CHAIRMAN: Hon. Members, there was a pending Short Duration
Discussion. We are taking the Appropriation Bill and the Short Duration Discussion
together. So, 1 am starting. ...(ITnterruptions)..... Now, Shri Prakash Javadekar

... (Interruptions).....

SHRI PRASANTA CHATTERJEE (West Bengal): 1 have given notice on price

rise. ...(Interruptions).....

SHRI T.K. RANGARAJAN: Sir, how can you club them together?

... (Interruptions).....

i} gepIeT SASEY (MERTS): STty Sff, smua wifivee e s wEWE, S
Hel @ aai gb a2 vl &1 # 3 dsE fiFe & gHT b sfay il U i o

ST, 9T . BUqedT: SUHAUT WEigd, ¥ gnifives W o 99 32 € 41 wisde
ey fore Y Sid v #7 . (cuau)...

sft usTer SESHY: 7 A WX A9 I g

BT A9 ¢ Rugedr. suHwufa ofl, 4 Qi fawal uv 9l did wad €, because

you cannot club a private discussion along with the Government legislation.

... (Interruptions).....
HaHT SRl AT § 3w WAl uF AT s § o 7t (oft ot g - Ao
Sft s gv e w o e <= & (egam)...

DR. NAIMA A HEPTULLA: You can announce that while we are discussing the

Appropriation Bill, we can discuss about price rise also. ...{Inferruptions)..... You

#Discussed Together
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[Or. Najma A Heptulla]

cannot say that a private Member’s discussion can be connected with it.
..(Interraptions)..... Sir, technically, it 1s wrong. ...(Interruptions)..... Tomorrow, the

Secretariat will tell you. ... (Inferraptions).....

me explain. ... {Inferruptions)..... N.K. Singhji, let me explain. ... (Interruptions)..... T am
on my legs. ... (Interruptions)..... I understood your point. ... (Interruptions).....
Balagopalji, please listen. It is like this. ... (Tnterruptions)..... The point which is raised
by Najmaji and Prasantaji is very relevant point that Short Duration Discussion is a
private business and the other is the Government Business. ...(Interruptions)..... It 1s
correct. ... (Interruptions)..... Not only that, they relate to two different Ministers also.
But, in the morning, in the meeting of the leaders, there was a discussion and in the
discussion, it was decided that we will take up the Appropriation Bill because it has
to be passed and returned. I don’t want to cite the rule, but it has to be passed. But,
we have to have an opportunity to have this also. At that time, while you are speaking
on the Appropriation Bill, the issue of price rise can also be raised by Members. That
is all. So, the Finance Minister is equally, perhaps more, competent to talk on price rise.
... (Interruptions)..... So, let us have them like that. ...{Interruptions)..... Then, what is
the problem? ... (Interruptions).....

DR. NAIMA A. HEPTULLA: Sir, what I am saying is this. ... (Inferraptions).....

Sir, let the mike be switched on. ... fnterruptions)..... I cannot scream. ... (Inferruptions).....

MR. DEPUTY CHAIRMAN: Okay. Let the mike be switched on. ... (Interraptions).....
1 have called Najymaji. ... (Interruptions).....

DR NAIMA A HEPTULLA: The point is, you announced that we will take up
the Appropriation Bill and the Short Duration Discussion on price rise together. I am
sorry, Sir. It could have been said, as decided, we will discuss the Appropriation Bill

and we can discuss price rise as a part of the Appropriation Bill.

MR. DEPUTY CHAIRMAN: I corrected that. ... (Interraptions)..... Now, I corrected.

... (Interruptions).....

DR. NAIMA A HEPTULLA: When you are going to pass the Bill, it means, you

are passing a resolution on price rise. ...{Interruptions).....
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MR. DEPUTY CHAIRMAN: No, no. ... (Interraptions)..... That is what I said now.
... (Interruptions)..... Najmaji knows very well that in the Short Duration Discussion,
there is no voting at all. Therefore, in the Appropriation Bill, Members can raise the
issue of price rise. I have explained about the reply. Therefore, we will take up the
Appropriation Bill and as Najmaji said, those who want to raise the issue of price rise
can raise it for which also, the Finance Minister, who 1s equally or more competent, will

reply. ...(Interruptions)..... Okay. ...(Interruptions)..... What 1s your point?

SHRI N.K. SINGH (Bihar): Sir, my point is, the time allotted by the BAC for the
Appropriation Bill is two hours. The left over time of the discussion on the Short
Duration 1s, 1 believe, when I have ascertained, one hour 17 minutes. What 1 suggest,
Sir, 1s 1f this 1s to be the procedure, then, I think that you should really say that this
particular subject is to be in conjunction and whatever way you have formulated

should be three hours and 17 minutes.

MR. DEPUTY CHAIRMAN: For that T will take the consensus of the House. Now,
we have to pass Bills also.

SHRI RAJEEV SHUKLA: Let us start. Even if the House takes three hours, we

do not mind.

DR. V. MAITREYAN (Tamil Nadu): If it 1s 2 hours fixed time, my party will get

lesser time. IT 1t is 3 hours, then, we may get more time.

MR. DEPUTY CHAIRMAN: Let us make it two hours. ... (Tnterruptions)..... Mr.
Minister, let us allot two hours for these discussions together. .. (Interruptions)... Two
hours will do. I do not have many speakers. .. (Inferruptions)... No, I do not have many

speakers. ..(Interruptions)...

SHRI SATYAVRAT CHATURVEDI (Madhya Pradesh) : Mr. Deputy Chairman, Sir,
many Members have given their names to speak either on the price rise or the
Appropriation Bill. So, once you collect the names for both the debates you will have

more names.

MR. DEPUTY CHAIRMAN: Okay, three hours. Mr. Minister, are you agreeing
for three hours?

SHRI RAJEEV SHUKLA: T agree.

MR. DEPUTY CHAIRMAN: Mr. Prakash Javadekar. No new names will be taken.
I am taking up both the issues together... Interruptions)..... We are taking every thing

in a democratic way. The House should be in order. ...(Interruptions)...
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SHRI PRAKASH JAVADEKAR: Mr. Deputy Chairman, Sir, we are essentially
discussing the Appropriation Bill.

sft SRer srETe (ST US) - SUMERT TRIGE, A a9 g o fF &7 7 g ao
T stfRaa @wra & forv il 8. (eaar)...

MR. DEPUTY CHAIRMAN: Now, please. Three hours have been allotted for both

the issues.

=i} geRTer SIASHY - UY, BS99 3y 4 disv| 04 @Y 8, 419 3, SER-9R | (Saum)...
Mr. Deputy Chairman, ...(Interruptions).. 8%, ¥4 & & & | . (c9aem)...

MR. DEPUTY CHAIRMAN: Order please. ..(Interruptions)... Order please.
..(Interruptions)... Mr. Rupala, Dr. Bharatkumar Raut, order please. Order please.
..(Interruptions)...

DR. BHARATKUMAR RAUT (Maharashtra): Mr. Deputy Chairman, Sir, [ would
like to know from the Parliamentary Affairs Minister.. (Inferruptions)...

MR. DEPUTY CHAIRMAN: He is on his legs. After he finishes his speech. Are
you yielding?

DR. BHARATKUMAR RAUT: [ would like to know from the Government whether
the Finance Minister is going to reply to the issue on the rise in the prices of onion

and other essential commodities.

MR. DEPUTY CHAIRMAN: T have already given the ruling. The Finance Minister
1s competent and he will give the reply. That is my ruling. Sit down. .. (Interraptions)...
I have given my ruling. You can’t question that. Now, Mr. Javadekar please go ahead..

The Finance Minister has agreed to reply also.

sft gwuIaT WISTMIE WATAT ([HRT) - HY, SO ART AW TSR AT (caaur).

MR. DEPUTY CHAIRMAN: No, Mr. Javadekar is on his legs. No, please.
..(Interruptions)... What is this? Please don’t talk in the passage. Please, please. Order,

please.

sft yepTer SESHY | ITAAURT WEGA, I8 T 2. (@@Fu).. The clock should be

reset.

MR. DEPUTY CHAIRMAN: You don’t worry about that. T am looking at the
display board.
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=ft gepTeT SEe®Y ; 9Y, 3me &9 yifivee e w94l o7 w2 € odfeT sue
TR S AEWE B €, 4 ff &9 Sord £ | ugd § waw  #gWs # a1 e | swelure
WA @ SR aed 957 Bis fAwear &, of 98 & WEWE @B o T T oW U @l
fawerdr | The economist Prime Minister’s biggest failure in 10 years is his failure to
arrest the price rise. 9e4IS ®lg UIbldd 3Mual =gl &1 My dvg savEs § Agrd
FATH Y, T8 I INE B Piy WHTad MUST T & | ST T8 a8 YAaH! dae
& 3R agl gadr & Ad @iy, Jdy GeR W B & 21 A Big B oum g
Sl FHS] BT M ST bl Yadl us ) & | Sid-dd BbidE s 4 sl 2, de-
9 WEE ged) & | FSrEg 99w i F i Uiy, SS9 39 SeHt o W a8 fsaraerd
g1

g3, HEWE, de 3w sneHl @1 eruell dav wedl @1 Real wages go down.
S A St @ e 99 @Ra ST 8, SUd SfaTas & W fiwar g gita
@ angt difiua 8 STar § SiY PNy ggdr g1 ¥ W wEWs & @ oRem §1 e
RIg9l @l U Uk oM &, ol dilg weepry A [ &

3T BY WY AT F ES IFW gA@l od & fh @ gfm 1 wEms 9 vE
1 T have got the latest Economist of 30th August. SH® 2013 & 9 ALl & MFHY
SAIY MY & YIses wIH It ARG H YT € 1.5% 5 dREl H 27% ©
o # 26% & SMUF 4, 01% &, a1l 4 56% & HI9A 3MBlbl 4 55% &, olldb
AT H 96% T IS BN MUH & JE fG@r v £ U B AW g @ garan
Gy dhed I8d @ Ib giAl @ gdidl ad) ded Red & [ ghr 4 qéwg g vEl
T BN ARl WEME SAEl 99l § i g0 Wer WENE had o # § @ife
T UT SRIYE VT 39% © | 319 WX MU I8 FHEAT el fF SR A8t mEmy a-eye

g hH B, dd dl 3MUBl Well &8l

Sir, there is complete mismanagement of food stocks. 20 fiffera @7 ps wWiw
@ WY B &1 40 faform o ufias fefgmrm & amar &1 st g0 fafaes o gs-
Wi bl -l i wer fqar| Seagdd =y | el fo el @l qud d qie @l
a9 9 snus 9l qierl You did not listen to the Supreme Court.

BN WY ¥ ICh 99 SArel Biar o ST A me o<l sidl off 99 8w 99 eiw
g o 3nd 2 dfted 3y 39 SR F W 9] S| 3ue 3T Bl sl b AR diedl
d o fGarl sy wEas dels, A8 IAUBl Uld B, A syl fAgdduie 2|
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[+l T SES®T]

319 # ufsdel siigd &l ard w1 2003 db Ufsad sifad &4 3iad du 4 & dar
Bd o | dfepT 2004 &b 91 3y W) Aifa s b v sifad & gwd § o sfvise
Bl ofl 9g 3o 60% gHIE fsUds & W &1 ol wren dod wdl g1 Eiar e siv
A 'H owrd 9 3@ guael M e fadw & ogdrd @9 fem 2

3T # Ugia-sSiord @t a1 &=ar g1 seiEl Sft, g3t s 3aisy, @@ife srum g
Bl TSI U &, UHI B Wl a¥ 8, Jel Ugld-Shaet sl dgiferay Wisaey uw ga-hl
TS AT § Sd @war 812 Which country has so much of taxation? 310 &g w8
fb 2 dg as Bud @) sy Repgd) & dfbt smuesr Sadert M dl sisy Repad) &
foraer &1 &1 ag 3fsy Repadl ) qga defstagd w21 Sadere wfl N gan 9l Ear
1 UE AT ¥ oM A g oW Ugid-Siod MW BT §, SUd G qi 9d

ff 7 & Smar 21

ST By Bl SR g3, 98 1 3MuE) bl & | §UAr ¥ b <bl b HR MU
20% SI4@U 8 AL S g8l qd1sy b AT gir @l SiiR B " qw g e
& TH B AT TR SAAUET & | At AR hefler @ g T8 g0 # 1 9 swids
MSTH, UISEd 3fad, B, SAagi-d T[99 ¥ odme &7 4o, Ugifaw ueacy o #gd
8l Y| Ag MYP] PR & | SHB AW o p© IS g3 o | § HEU H Wigew ol el
g1

I s dtams. @t BT b 98 SR Bl B, oifeT seAtans. T 7 fear
ITF 13 W HAd & B §7 dels | Is freezing of demand the only answer for
arresting inflation? No, Sir. You should have managed the supply side, which you

neglected, which you mismanaged, and that is why, people have suffered. fagmwT <t
B Up ar sefured B SO U f My o forv seRive oredt 21 S 7R ua

vsqelgoiie adl & - an e &, 49 € A @' 3@ & b sUdYT el 1 gl
sreel &, 3R WY "aqd 4 10 wdHe & gidl 2, dfdT a8 gwle o 98l udg
Tter TEf 92T A S stagflation BT @R ¥ T ATY| WPHeleH & I T AR Stiglitz
H o glar % A drl ol 8l & b WPpded @l drg 9d BR1, ol 3y b,
g wulfsdls & ol fparl w, gyal g9l wad d 10 9”831 WRabR YA @l
daw @ &1 e Suw off saan| ety % W o a aRd 92 87 ung e
F qu sife ffred €93 sgow @ dgs anféaen, o e AiSf S & fag sred
g, TP UISH [T Bl WAl AT B BY BIoAgedl SUd Re e ¥ Siv 8Y
BIcATSea! S Surg AT B of | 3y A8 TE @Y v &1 U UHSH dRe # S
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& 9 q% Fd ot | Aghaa T B T 9T o1, 9 smoe A2 foear | A W Sft
1 steErdr 4 yer H2l St Ay BH o @i | geRid b g Al ¥ Hid) ) e
A gg ®Ad) gufay & [ wdms @ By o3| g q1d e A U g
o future trading @ 4§ FRI, WA WAsowd B iy &=, Giiweay #9-mic #
e arsil, urRRe) WfSw wgnl, dfeT e S gw adl fean) snuds S @ @
- TRERT W WA A1 ST SN g8 US| GUNT SUW F § - Ugid W I @ g vl
qEms U ote ) o gl qS o bkl Euft et @ fop aw wxeR ® a1 ue faurde
B Aed TE & SR AT I AU T I & A8 AEWE B U e w |

v, 3@ W vfigEs | ox wat § 9 o arear €1 5 9 10 T de
2| fagwzy ol snfcpele &= 4 9gd s seiHHl &1 9=l @8l - “Control fiscal
deficit, arrest current account deficit, manage external debts, revive investment cycle,
quicken public sector enterprises, capitalize PSU banks, reap the benefits of monsoon,

encourage manufacturing, encourage exports and resolve the impasse on iron ore and

coal mining.” ¥E Ued ¥ IST €8T T 2, dfd anafdswar g g2 amafadwar Awf
g1 fhepel Sl Sl au a1 W= & oy qa e €, fUsd 9 98 4 g9
60 UYHT ¥ SATET M @ fFaT &, BN Hie fhar &1 So, you are already crossing
your limits in four months. df a2 Hid WX @) &l R & 389 & 74§ & wet B

qr fthenel =ftpfiie & siee 8 3T 3 3T @ i B dhficd Tai= Y &

B 9 hiicd THOUSER &7 B9, 91 SIpedaY gl e, 99 IR TE 9eT
3 fipy W qeft | gafery, sy Sited veutaw @ &9 A BINY ] Smud o e
d 8, IR Bold BIY| MU = doid T8l B I8 &1 § g a1 %@ g 6 s
S H®T PR 32 8 |

g AN B BN UT E, Ffe e afes T8 ¢ vE &1 gUE Ao dr g
- 3yl Sl @d &A1 grfey, 98 Adl & %@ € you are postponing the expenditure. 3ifad
ISl B Jw ficw A2 BE W2 €, Wieased dEe Bt A S ey aE ww
el & 3V uweflang. @) dow We N ad) fowr v & b weaw @ S 9 dn
aifey, <1l @ <@l €1 So, despite postponing the expenditure, you have incurred a

huge fiscal deficit in the first four months of the current year. I§ 3MUDT performance
&1 MU pel fob i ghiie sihele ®l 3RE &l | I8 3y b Hi? You are

arresting the Current Account Deficit or managing it by borrowing. [s it the way to
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[#f weprer Sasde]

arrest the Current Account Deficit? You are making liability a virtue. You are making
virtue out of liability. Nobody has seen such kind of economics. You said that you
are managing the external debts. 9§ TSIv 7 @an Bl ot sfiv w<m smuemr <1 ot
dl 99 WHY a9 100 e SIAY @ 21, 37 98 400 TWieRr Sidav @ gl
T 9 gAY bad a) [Wfere @ wid od 91, 3 3N gHal wEl of P 3 100
fofeee @1 @fid T 8Fm, a7 UMl §UWl  borrowing W WEHH W7 BH IS BHEAT
qred fF MU SMSUAYw o uTd TEl YA, sovereign bond % N # w& [ all options
are open, ofcbT 31U H© G0l T2f bdl, dl U spfergwn 4, snusl N 4 faamy
HO Uer BI? B deAT drgd & o sy AUt e v FfST) s 9w @ dgoerd
7q BINAT| 309 P81, ‘Revive investment cycle.” Ig @ &l e fUsa 9 Uid ofdar
HIY IR 7| MY T Sd HHY dd saede & fav Folr AT fear iy s fugd B
HE 4 U8 glsuRyied gy ¢ I g% duiie sawde & Mo o w8 & dlbd Iw)
1 IR Ssasg e 8 T8 &1 No investment decisions taken on a fast-track have

materialized, because there is no follow-up action. ‘Revive investment cycle’ g

3MHE 2, but, you have failed to do so. You failed because of your own style of

functioning, the Government’s style of functioning. You said ‘Quicken public sector

enterprise.” Quicken public sector enterprise &1 & &1 & | MU ufsd® AdeT & Hadl
for g9 ot arev 9 g, w1t @wm @iy, dfeT sa 9 <o afay, 9 sy SH@t
Tl & 38 & 3V Wped sfeam TivE SR 7 3 g=ReHAe @Y, I8 BIs  public sector
enterprise @l quicken ®R I IUR gl €1 MU el b NUHYS S Bl
bluedrss bl | Y ave ¢y 9 32 €, U § g1l blucarsy o i @ e
St AT @ WA & 9% @ O9sT Uhdl & | 37 89 more than Rs. 2.5 lakh crores
& TIHIT @B 9NE 9% Y2 8, dlitisa warning signal. You must take it on a war-footing,

And, you are not doing that. That is why capitalization is a very inadequate programme.

What you are saying is again ‘Reap the benefit of the monsoon.” =t ardl # 3myH!
wifibedy U I &, 1% A dF AT § SRIE T8 98 I8 1 I8 39 WA A
JAFE B B Smgme It IR 9OY ey, WER, dwd siv u9 fed wWou & W
& 3R oW 4 a2 W9 2 £ T Uwd e (S SareT M g9 we e A 1€l gnl
w5 off v wwEn gnft) sy get s wa fwisyl s At Wil § sRARE W fepan
gdwede fpar? snu g W gdwede JEl fdar| snus siiee 4 sdwede b gl
Uisfrefdd # sateie forar g, ofe s g Y 7=t fmar | 59 w7 v o gifitey
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A4 gedwede fban, d wea yaw A wildeday @ Ul Y 18 U 8l ATl SN oRTd
I ANER 11 9 Qiibeas § 10 uR¥e § warar R @l 2 dl that has contributed
to the whole national average which is still at 3 per cent and not even 4 per cent. &4IY
el 7 3resT perform feber | ga¥ M @& 1w €M, 9T HeR o A bS] qd1
&, ol 98 d4gd decimal 4 21 ¥g 43l Pe dIfay|

I will take only two minutes. You are saying ‘Encourage manufacturing’ oife
wggas @l 3y e ye d 9qd @ 2, dl vaguld Bd dem? Manufacturing
sectors b €| 3MYdl  manufacturing policy, Sl 3+ Ml & fawrm 4 dar @l
qg el &7 98 U] & °d] ¥& g | Where is the fast track goods corridor? &w el
21 Linkages to SEZ. Therefore, export competitiveness are all forgotten. They are
not happening, Sir. They are all your failures. You are saying encourage exports. @l
BUY P g g gaEuid 9dil? . gRen § vewuld afl 9ed € o9 ddl gHle
PRl &1 (U g¥ H <ol Pl penetration g1 | H U e R, df gdl Gl
fb g9 a9 9 Usd 20 "l A 300 dls § W&l 2vedey o wWdle @l @ 8y &b
dedcy M &) ey &1 ¥g smyal bl difersll 22 =4 300 s d v W Al §d
Fifr ga gelidee o s el feam @ A Boeulv 21 e vamdld g gl fSdeque
X TRUIE dedl €, I8 YN dEdd € 498 g9 @ #

This is my last point. 30 W& &, resolve the impasse in the coal and mining

sector. WX, @id Y HIEH & impasse fhas dUR fpare 89 3y 99 Rolfed @
@ A BT T2 B It is your baby.

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI PRAKASH JAVADEKAR: Yes, I am concluding. It is your UTT | SATAT &9

7 ®E V8 § 5 who created the mess? You did it. 379 TEFT TARNTH § Sl W9
s B 90 s w8 fop wigew frfim A € wisew @ Uddds e i
19 s s fafder 7€ gu € S 9 et off @t & fF wisa wg & gl o
g, BIsd @ B o war & aft 97 St &1 s9fay aner S @ S anire gred g
ST @R @ AT US Y8 B, SUdl BN MUF 4 uh g1 U SUBE BN B

TSI 3R STUH T US| ggd-9gd g |

BT UMT OTgR (AISTRIM) - 8%, # WISH RS9 U¥ dict o [e1q 301 m fam 2
3iiv 9 wr # aig
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Y, MO e WA & gup fog vearg | st e smrarer Sf S @ e 9onn
& AE Sqold AR €, Al sHh WA € gRr § g8 de dgil b ag o P
HARI &1 3o 8 30 drd uged W g HEmg &l gawn Al sk sne 1 ag wH R
2| “@Hvaie #Eg T W 9 Gk H M & @ siiv 30 " ued weld PHR @l U
ftbew ans =ff, 9ud W vep W, CwEwE wv g s ol A, gETS v Udl gewn
2, Sl Fear & dfdr gud a9y 99 Swd @) a8 @ b sl wig ey Sfl A e
e H ®el [ 4 HY BiiE b g g i gHlfy il @l S gsH, dl § erdE
& ywy g Ared! §, ATl d)W AT A STl e TEl AT AT 4 SAehl S TEl
EIEGH

HY, 48 @l dd ¥ & b HEWE d¢, olfbd #EWE s dve ¥ 9¢ I snHel
I Tk W0AT 98, 9 TS 316 37FT 9, a9 JeHl e T &Y Thal &, S
bl BT Hebdll & 3% I wdag 4 N g8 redl dve 9 wdigd o Hebdl €1 A8
T 8 fF el eo wel wugyrl BN U8l A8 e WD wEEd €1 el i
wuAl @, @l sieefl 8l dl addr @ sl gEWE @B qeprdel fBar | wadl 81 34
g iy WPR § S 1 6 § SR o 98 FRaR el o1 jEF 8, I A
H d SaFr arsdl g1 WeerR J o uar by €, W 9 Ue wary sl g &
A% 98§, W REn fAdad | 519 SoAr F U uivar @ firenm, font didiver
& uflug M & foed s9 < @) 67 UREe SHdl o) s &1 99 9= o $ud foel
g, fF S fBdl @rad A1 T BuAT fRdl Aier sH fael, af Wifay f S fag
fopeeT ST Bh | 4 At o off & g A g WY g g, @i I 3E,
S fep WIS @ A WART Y S[ST g3 §, 98 §9 oW 4 M| T8 &1 98 Wrer gRan
fqedies Tl € dfeh U8 BT 9 &1 WRPR A SHB B SR & 37 gHb (v
aifren wiEft SH @ ufosgar @@ &, ST sTerwfad wE B @R, IFT a1 @ ST I
2134 Q¥ ¥ bad b GIbiR @) g 2, dfew o weeard M & siv 9w waal wdlfdeg
R &1 S I WHR U SEar F ufa ofiv S wEws W faw fRam &
ufg arps d wdaqella 2 9g wg e axdl &1 wifen wiel Sft 9 g9 el ey
A The & S 7 W T gworaied fGwd &1 o9 89 dfaw e dwe @F wen
b o %¢ & 3% gae ugi W Sk Uiy § pHl ag &, 9HG d/dye AT gqN] WRBR
BT w7 uldd & fF o amet o ufa, S fe afiever & oft fomm om smw smetht &
Wl BIH Bl gR | FEE By A ag Yooy fGwrn € e b8 67 ufdud snard) @l
TS IUSART 8l g M PG UT, dMMb IAF A B OFART ST G TR 8,
d Bl Ybidell w2 b F HiFEn el o) @ g9 daow wldd uv e G dee

EIGUINE
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fah @l 4 g Tl glar, @Ml 9 I8 erdl 217

Sl gefq e sy, by M1 Il uidagdl qdig, Sidie 59 R 4 A &9 sukie
Hhe ¥ YT I Bl Al aw & THE & fag e smedt & fav gwd) gesr widd |
Sl H T WYPRT Bl &1 ¥, § AR F ST g, a8 Bl 9 @i bEr
BART 3Gl 2| 84N SR 7 feum & wag o fafey quid usy 988 21 9%
=11 T 21, dury & fhaE 8l s & a8l 9 Wmy muid ursy wurar
el feiferl & 9 99 9%, 9= sresT 09T fae |k, arfe 3 guerl & 9 s uRer
Pl YART Il Wb 3l HEME Dbl HblEdl b1 4 Herd & "h| sHal, d¢, TR
vEdl 81 99 el U vuAr dedl & ol HEE S JAFT dedl &) ¥g w8 fo
w9 Y wgererel sl smHesft wefl sy 99w wEmE Wt sedt €1 dedT § IR
d Hl vuy d ya A frad) @, safe ga g @9 v 98 9 ya v F fad ondl
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MR. DEPUTY CHAIRMAN: Conclude, please.
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ST WT OTgY : o1 ofl, § WisH sw W & did <l oA
MR. DEPUTY CHAIRMAN: Okay; okay. It’s alright. Shri Prasanta Chatterjee.

SHRI PRASANTA CHATTERIEE: Mr. Deputy Chairman, from our side, there 1s
another speaker, Shri P Rajeeve. He will focus on the Appropriation Bill. T am speaking
on price rise. | have some figures from the Department of Consumer Affairs. [ am
having the figures pertaining to different cities. But I am quoting here only Delhi. In
Delhi, about two years back, rice was Rs. 24/- per kg, now it is Rs. 28/- per kg.; A#ta
was Rs. 16/- per Kg., now it is Rs. 20/- per kg.; the gram daal was Rs. 44/- per kg,
now it 1s 54/- per kg.; moong daal was Rs. 74/- per kg., now it 1s Rs. 80/- per kg ;
mustard oil packing was Rs. 81/- per litre, now it is Rs. 99/- per kg.; tea (loose) was
Rs. 163/- per kg, now it 1s Rs. 206/- per kg potato was Rs. 16/- per kg., now it 1s
20/- per kg.; the onion was 21/- per kg., now it is 54/- per kg.; tomato was Rs. 21/- per
kg., now 1t 1s 36/- per kg. So, this 1s the trend of price. What is the percentage of
persons living below the poverty line? According to Government figures, it is coming
down. It has declined from 41.8 per cent to 25.7 per cent, in the rural areas; it has
come down from 25 per cent to 13.7 per cent, in the urban areas, during the period 2004-
05 to 2011-12.  The prices are increasing, but the BPL figures are declining! Now,
what is the international figure? The Global Hunger Index of the World Bank reports
that India stands 67th out of 79 countries. As regards under-weight children, out of
129, our rank is 128th. Only Timor-Leste is behind us. What is the unemployment rate?
The unemployment rate rose by shocking 10.2 per cent between January 2010 to
January 2012, As far as the inflation rate is concerned, as Shri Prakash Javadekar has
put it, our situation is quite gloom, as compared to other countries. 1 know, a Congress

leader has claimed that, in Delhi, one can have lunch for rupees five.

You would have noted that, Sir.  Reports say that onions are being released

slowly into the market which together with continuing demand is pushing up the prices.
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The other day, the Minister of State (Independent Charge) of the Ministry of Consumer
Affairs, Food & Public Distribution, Prof. K. V. Thomas, admitted that delayed release
of stocks and hoardings could be the reasons for higher prices. Sir, do you know how
the petrol and diesel prices are going up, bypassing the Parliament? What is the policy
decision of the Government, Sir? In 2009, the price of petrol was Rs.45/- per litre and
now it is Rs.74.10.  In 2009, the price of diesel was Rs.34/- per litre and now it is
Rs.51.97 per litre.  As for CNG price, 1n September, 2011, it was Rs.32/- and now it
is Rs.41.90. After the Session, the prices of kerosene and gas will, again, be enhanced.
It has become a routine affair.  On the other hand, what is the profit of the oil
companies? Sir, on 30th June, 2013, as per the unaudited results of the Indian Oil
Company, the net profit was Rs.3,093.23 crores. So, substantial profit 1s there.  Still,
in a routine manner, the prices are going up. The Government had taken a policy
decision during the UPA-II to deregulate the prices of oil and also of diesel.  This
has affected the public transportation cost. Our farmers have been hit hard by the rise
in diesel prices. Our agricultural sector has been hit hard.  You have arbitrarily handed
over the natural resources to a corporate house for super profits. You are following
a policy which appeases the multinational corporate houses. That is why, you have
adopted the FDI in retail, Sir.

What about the Forward Trading? We demanded a ban on Future Trading, a
reduction in prices of petrol and diesel and reversal of the deregulated system. Sir,
6.67 crore tonnes of foodgrains was rotting in Government godowns as on January 1,
2013. But, inspite of the Supreme Court’s suggestion to distribute these foodgrains,
the Government has refused to do so. Now, even with a reduction in the number
of beneficiaries, cut in foodgrains and rise in prices, you are preparing for a nationwide
campaign with the Food Security Bill for election gains. But you cannot adopt the
policy of Universal PDS with Rs.2/- per kg. (minus the income-tax payees), the most
significant instrument to moderate open price market and assured supply. ... (Time-bell
rings)... One minute, Sir.  Unless you abandon the neo-liberal policy, nothing will
happen. You abandon the tax concessions to the rich. Do not cut subsidies to the poor.
According to an estimate, since 2009, 20 lakh crore rupess have been given as tax
concessions to mainly benefit the rich. With that amount, ensure the PDS for the

nation at an affordable price. Thank you, Sir.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, on both, the Appropriate
Bill and price rise, on behalf of my Party, only 1 will speak. So, I request you, Sir,

to kindly give me some more time.
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MR. DEPUTY CHAIRMAN: Your party time is six minutes.
SHRI SUKHENDU SEKHAR ROY: Sir, there is only one speaker.

MR. DEPUTY CHAIRMAN: Whether it 1s one speaker or two speakers, six

minutes is the time.
SHRI SUKHENDU SEKHAR ROY: One or two minutes more, Sir.
MR. DEPUTY CHAITRMAN: Okay.
SHRI SUKHENDU SEKHAR ROY: Thank you, Sir.

Sir, I have nothing to say about the Appropriation Bill because it 1s almost a ritual
to discuss the Appropriation Bill. But, in this regard, I would like to draw the attention
of the hon. Finance Minister to Office Memorandum dated 24th October, 2005 vide
which 11 States including Kerala, Punjab and West Bengal were included in the
indicative list of debt-stressed States. So, there is no denying the fact that my State
West Bengal 1s suffering from huge debt burden since 2004-05, according to the
Government records. Sir, it is also a fact that we have inherited from the previous
Government, which ruled and ruined West Bengal for long 34 years, a sum of Rs.2,03,000
crores as the debt burden. And, from day one, our hon. Chief Minister 1s making
appeals, repeated appeals, to the Government to kindly consider our request. We are
not asking for any dole or a ‘special status’ category. We are asking for a temporary
relief, interim relief in the form of moratorium on the principal amount as well as
restructuring of the interest amount. Time and again, the Central Government has
assured the State Government that some concrete measures will be taken in this regard.
We had several discussions;, our Chief Minister had several discussions; the officers
had several discussions; and even the Members of Parliament belonging to our Party
met the predecessor of the present Finance Minister in his office on a number of
occasions and we are assured that the Government is seized of the matter and it will
take positive steps. Even in this House, Sir, an assurance was given in reply to my
question on 24th of April, 2012 by the hon. Minister of State for Finance, Namo Narain
Meenaji, and I quote only one or two lines of it. T quote, “A letter has been received
from the State Govemnment of West Bengal requesting an interest and repayment
moratorium on the outstanding debt of the State in the form of an annual grant for a
period of three consecutive years which is under examination.” So, for a long one-and-
a-half year, the examination is going on without yielding any result, without delivering

any positive result as yet. We have heard that the hon. Finance Minister 1s visiting
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the States. We cannot say whether it is in search of new allies or otherwise. But he
1s on record saying that a Committee has been constituted to redefine the backward
State set-up. We have no objection to it. If some States get relief, we shall be happy
because they are our brethren; they are our neighbours, Bihar, Odisha, Jharkhand or
any other State for that matter. We cannot have any objection because all the States
are integral part of India and all States have different problems. But why are we being
deprived? I am asking myself, and pat comes the reply that there is no reason except
that it is part of a political vendetta only because we withdrew our support from the

Government. This is very unfair, Sir. This is my first submission.

Secondly, so far as the price rise is concerned, my hon. colleagues have already
expressed many things. So, [ will touch only two-three points. The food price inflation
1s about ten per cent. The onion price rose by 117 per cent compared to last year’s
price in August, as replied by the hon. Consumer Affairs Minister in reply to my
question very recently in this House. Although its prices have started falling down, it
is coming down, but the corrective measures must have been taken much earlier.
Profiteering was allowed to continue unabated, hitting the common man. Sir, as
Prasantda has said, the price of rice, wheat and all other food articles 1s still on the
rise, and what to say about the price of petroleum products, particularly, diesel and
petrol, which is being increased almost every fortnight on an average! It is reported
that there will be [urther hike in the diesel and cooking gas price soon after today’s

Session 1s over, and that too at the rate of five rupees or so.

Sir, according to experts, vast areas of our country including the coastal area, the
Sunderbans delta and the entire North-Eastern Region is floating on oil, but to help
strengthen profiteering of the import lobby of crude oil and gas, the Government has
not taken much initiatives for oil exploration. Sir, the Government put a cap on LPG last
year. Let the hon. Finance Minister apprise the House how much money has been
saved by putting the cap, in the last one year. According to our estimates, it 1s not
more than Rs.1,500 cores.

Sir, the Planning Commission made an assessment that only those who earn
Rs. 25 or less per day in rural areas and Rs.32 or less per day in urban areas are poor.
Does it mean that the others are not poor? The Planning Commission has also claimed
that poverty has been brought down to almost 21 per cent, while the World Bank
Report published in April this year says that one-third of the world’s poorest of the
poor live in India, and they number 40 crores; 40 crore people of India are the poorest

of the poor in the entire world as per the report published by the World Bank in April
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[Shri Sukhendu Sekhar Roy]

this year! dfebt &=, bl wild) Aar  wg faan o 498 4 12 suv 4 @ foerd
&, dl guxl 4l did ush 3R wEl o b foeed] b s i & R d 5 wuy
# wRUT WHET e €1 W9, qE AF qWaR [ FER AN B TP A B AT AE 3
TS SR e @ AW ‘Ford! @7 T el o fRER P WEETen O W ag e
T YE 9 | (SERIT)... Sir, just one minute, please.

MR. DEPUTY CHAIRMAN: Okay, you may continue.
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IAdT T | 39 I8 Fdrel UaT 81 737 & | Sir, this Government has, in fact, declared war
against the common people, because whenever a commoner goes to the market and

touches any vegetable, food article or essential commodity, he gets the shock of an
electrocution. Such is the price situation in the market prevailing today.

Hence, according to my Party, this Government has denied and deprived the poor
people of this country even an animal existence and, therefore, this Government must

20.
Thank you.
MR. DEPUTY CHAIRMAN: Now, the House is adjourned to meet at 2.00 p.m.
The House then adjourned for lunch at eighteen minutes past one of the clock.
The House reassembled after lunch at one minute past two of the clock,

[THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY) in the Chair].

SHRI N.K. SINGH : Madam, my Party has given the name of two speakers. 1
will speak on the Appropriation (No.4) Bill and the colleague of mine, Mr. Sabir Alj, is

going to speak on the issue of price rise.

[ think the first point that I want to make 1s that in a sense, this first supplementary
1s a very modest supplementary, just Rs. 7,500 crores. This, perhaps, to some extent,
underlines the Finance Minister’s commitment to really, in many ways, respect the
Lakshman Rekha he has drawn on the fiscal deficit and also on the Current Account
Deficit. I also believe that the events of the last 72 hours have been quite positive.

The so-called Raghuram Rajan effect in Mumbai has certainly improved the outlook of
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the currency. The rupee has looked up. The Sensex has looked up. I think that the
arrangement arrived at St. Petersburg, which really enables a more orchestrated action
by the G-20 and a co-ordinated action between the Central Bankers to be able to
prevent a one-way betting on where the currencies of the emerging markets will go. It
has been a positive development along with the fact that we have been able to enter
into an arrangement with Japan on raising the limit on the currency swap, on which
I certainly wish to compliment the Government. And, 1 believe they have been able
to do so without the kind of conditionalities which would have to be imposed if we
had taken recourse to the International Monetary Fund. So, this is really a financial

safety net without the onerous conditionalities of the International Monetary Fund.

However, having said this, I am sure the Finance Minister is acutely aware that
these are temporary reprieves. That these enable us the breathing time to take the more
difficult measures which are really required to put the economy back on a sound track.
And, my first point really is that it is now been more than six months that the Finance
Minister presented the Budget. In these six months, all the key macro economic
variables have undergone a tectonic shift - vanables in regard to the projected GDP
numbers, nominal growth of GDP, real growth of GDP, inflation, on currency, on tax
buoyancy, on likely receipts on disinvestment and the entire gamut of what constitutes
the heart of the Budget. Therefore, I think it would have been appropriate, given the
fact that all these key macro variables have changed, that this House would have had
the opportunity of having a mid-term review of not the Budget, but a mid-term review
of the economy. There is no procedure for a mid-term review of the Budget. But, I think,
that a mid-term review of the economy, Madam, would have been of enormous value

to us for being able to study the direction in which we will have to go.

Clearly, I think, the mid-term appraisal of the Budget or the economy rather would
have given us a new path of fiscal consolidation, a new path of how to impart growth
momentum because that remains still the central question of getting the growth
momentum back on to the track, and the measures which the Government is contemplating
for being able to do that.

Having said this, given the limited time, there is one more additional point, which
I wish to bring to the notice of the Finance Minister and that is this. Not only the
Budget as key macro variables requires a change but the fact remains that the Twelfth
Five Year Plan itself now, Madam, requires a second look. Please think of the economic
scenario of two years ago. Unfortunately, in the procedures of this House, we get no

opportunity to discuss the Five Year Plan. It is one of the tragedies of Parliament that
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a five year economic strategy document of the Government does not have even five

minutes of discussion in this House.

The Standing Commuttee of the Planning Commission 1s clubbed with the Standing
Committee on Finance. Naturally, this 1s all over the world considered to be a
symmetry of interests because the interest of the treasury and the interest of what is
good from the viewpoint of many others requires different points of view. Whereas
we have the pleasure of having an MoS for Planning, the Cabinet Minister for Planning
1s the Prime Minister himsell. It does not afford the Parliament any opportunity to
discuss the working of the Five Year Plan and the Planning Commission. And, therefore,
I think, to the extent that ever since the Eleventh Five Year Plan was adopted, the entire
economic strategy of Government has undergone a tectonic shift. What is the new
economic strategy? That economic strategy 1s not only to come to terms with the key
changes in the macro economic variables but the basic fact is that we have increasingly
become a welfare, entitlement-driven economic approach on many key elements. So,
I urge upon the Finance Minister to convey to his colleague, the Minister of Planning,
which, in this case, happens to be the hon. Prime Minister, who is not here, that the
Parliament should have an opportunity to discuss the Five Year Plan, that the key
variables which are involved in the Twelfth Five Year Plan will require a very early
review of the National Development Council and the sooner that is done, this would

be better for the country.

With these words, Madam, I support the Appropriation Bill in the expectation that
the Finance Minister would cover in his reply some of these 1ssues which 1 have raised.

Thank you very much.

THE VICE-CHATRMAN (SHRIMATT RENUKA CHOWDHURY ): Thank you. Now,
Shri T. Rathinavel. I think, vou are going to speak in Tamil.

SHRI T. RATHINAVEL (Tamil Nadu)* :
Hon’ble Deputy Chairman Sir,

T had seen the Parliament House only in the photographs published in newspapers
and n text-books. Now, I have been given an opportunity to become a member of this
august House and participate in this discussion. I heartily thank the goddess of our
hearts, Hon’ble Puratchithalaivi Amma for giving me this opportunity. She 1s the

heavenly light. She 1s the rarest gem that can be found once in thousand years. She

*English Translation of the original speech made in Tamil.
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is the ‘kalpa vriksha’, the heavenly tree discovered by time. She is the goddess who
eradicates misery. She is the protector of our sweet Tamil language. She 1s the light that
illuminates the entire Tamil Nadu. She 1s the guide of future India. She is the future
Prime Minister of India. On behalf of myself and on behalf of my family members, 1
would like to initiate this discussion by once again thanking our Chief Minister,
Hon’ble Puratchithalaivi Amma,.

I would like to record the following points in this discussion on the abnormal rise
in the prices of onion and other essential commodities and in the discussion on the
supplementary demands for grants of the Union Government. Generally when a person
peels onions, tears will come from his eyes. But now, on hearing the price of onions,
tears come from our eyes. This is because of the wrong economic policy followed by

the Union Government.

Due to the wrong economic policy followed by the Union Government, the prices
of not only onions but those of other essential commodities are also increasing day
by day. This has put a great question mark in the life of the poor and the downtrodden.
Since this Government came to power, the prices of petrol and diesel have increased.
The livelihood of the poor, the middle class and the salaried class has been greatly
affected due to the price rice.

When Congress-DMK coalition came to power in 2004, the price of one litre of
petrol was Rs. 20. Today it has exceeded Rs. 60. The price rise has crossed hundred
percent during the past nine years. This price rise has affected not only those who
own cars and buses, but also those labourers who go to factonies, the working mothers
and the college-going students. They use two wheelers. They need petrol and diesel
for their vehicles. A large number of farmers use pump sets. They also need diesel for
their pump sets. The fishermen who go to sea for fishing also have to use diesel for

their fishing boats.

Moreover, the buses operated by the State Government use petrol and diesel as
fuel. The rise in the prices of petrol and diesel results in bus fare hike. The Governments
that are concerned about the welfare of the people have to bear the financial burden
of the price rise of petrol and diesel. Though the Union Government 1s increasing the
prices of petrol and diesel frequently, our Chief Minister Hon’ble Puratchithalaivi Amma
has not increased the bus fare, in order to ensure the welfare of the people. The Union
Government not only increases the prices of petrol and diesel, but also the price of

cooking gas. Therefore, the livelihood of poor and the middle class people is under
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threat. The Union Government did not come forward to control the prices. In today’s
situation, not only onions, but also the prices of essential commodities have increased.
People have lost their power to purchase these commodities. If such a situation

continues, there is no doubt that people’s livelihood will be a big question mark.

In an initiative to illuminate the lives of the poor and the downtrodden in Tamil
Nadu, our leader Hon’ble Puratchithalaivi Amma has inaugurated budget canteens
known as *Amma Unavagam’ in ten corporations in Tamil Nadu. Through this initiative,
food is supplied at a cheaper rate. The poor people and the middle class people are
eating sumptuously by buying food at a cheaper rate in Tamil Nadu. I request the
Union Government through this House to imitiate and implement such a scheme

throughout India.

Similarly the final award of the Cauvery Water Disputes Tribunal had not been
notified in the gazette of India for a long time. Due to the efforts made by our Hon’ble
Puratchithalaivi Amma, the final award of the Cauvery Water Disputes Tribunal was
notified in the gazette of India. Farmers’™ distress is addressed. She took steps to make
agricultural inputs available at subsidized and cheaper rates. If production increases,
prices will be under control. Our Chief Minister Hon’ble Puratchithalaivi Amma’s efforts

have proved it. I request the Union Government to follow her way.

Similarly, she has made efforts not only to bring green revolution, but also white
revolution in Tamil Nadu. She has donated cows and goats to the rural poor in order
to enhance their sources of livelihood. Through this initiative, the Tamil Nadu
Government has facilitated economic development of the rural poor. Through such
mitiatives our leader Hon’ble Puratchithalaivi Amma has shown the way to the entire
subcontinent. The country has never seen such a Chief Minister. Such noble initiatives
of our Chief Minister have to be followed by the Union Government. I request the
Union Government to bring not only green revolution but also white revolution

throughout the country.

The price of gold is increasing day by day at the international level. The poor
and the downtrodden people find it very difficult to buy gold even for their ‘mangal
sutra’. Our Chief Minister has extended her helping hand to them sayving that she is
there to help the parents of girl children. In order to mitigate their misery, our Chief
Minister 1s providing Rs.25,000 as assistance to the poor people for marriage. She also
gives Rs. 50,000 to poor brides who are either graduates or diploma holders. She also

gives four grams of gold for the mangal sutra of each poor bride.
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The country has never seen such a Chief Minister in its history. But our Union
Ministers have said that none should buy gold for an year. The Government of our
Hon’ble Puratchithalaivi Amma is a role model for all other State Governments and for

the Union Government

Sir, the value of Indian rupee against American dollar is falling day by day. Now,
the value of an Indian Rupee against an American dollar is Rs.66. In such a situation,
the Union Government does not take any steps to save the value of India rupee.
Instead, it increases the prices of petrol, diesel, onions and other commodities. In
newspapers and in other media, there are reports that the prices of petrol and diesel
will further be increased. The Union Government has said that freight rates will be
increased from the forthcoming October. It is the season of various festivals such as
Diwali, Christmas and Pongal. If freight rates are increased {rom October, it will result
in the rise of the prices of essential commodities also. As a result, the poor, the
downtrodden and the middle class will be affected severely. Saint Tiruvalluvar has said

in a kural:
“Who makes no daily search for wrongs, nor justly rules, that kind
Doth day by day his realm to ruin bring.” { Couplet No. 553)

It means, “The country of the king will daily fall to ruin, who does not daily
examine into and punish (crimes).” The present Union Government is echoing the

meaning of this Kural {couplet).

The country is already suffering from fiscal deficit. There is a huge gap between
the imports and exports. The value of Indian rupee is falling. Our country’s system
is in a state of bankruptcy. Without taking these issues into consideration, without
worrying about the prices of essential commodities, the Union Government is increasing
the prices of essential commodities frequently. Price rise has to be controlled. The
livelihood of the poor and the downtrodden has to be protected. If the Government
tails to do so, it will have to pay the price during the forthcoming general elections

to Parliament. With these words, I conclude my speech. Thank you.

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY }: Thank you very
much. Now, Shashi Bhusan Beheraji.

SHRI SHASHI BHUSAN BEHERA (Odisha): Madam, 1 thank you for giving me
an opportunity to participate in the discussion on the Appropriation Bill, the

Supplementary Grants for 2013-14. These Supplementary Grants are for a mere amount
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of Rs.7,500 crore. Out of Rs.7,500 crore, Rs.1,000 crore is for Nirbhaya Fund, that is,
for the welfare of women. So, there is nothing more to speak about the Supplementary
Demands. Tt has been passed in the Lok Sabha. Here also, it will get the nod. I must
appreciate the statements made by Mr. N.K. Singh. He 1s an expert in financial matters.
He said that with the present change in the economic scenario, the rupee depreciation
has got a little turn from the upward trend. But, still, to my raw mind — I am not an
economist or a financial expert like Mr. N.K. Singh — certainly this country is going
through a severe financial crisis. Depreciation of rupee certainly has an impact on the
rise in price. Mostly, the affected areas, if you take them State-wise, are the backward
States, which have a large population of Scheduled Castes and Scheduled Tribes.
Economically, they are so backward that the rise in prices has a huge impact on them.
The Government is taking the plea of rise in price of petrol and gold. They want a cut
in the use of gold and petrol. It is the responsibility of the Government and they should
set an example for others in respect of a cut in the use of petrol. This is the appeal
from the Finance Minister and the Prime Minister. Sir, it seems that the Indian economy
is in a mess. If you study, you will find that the Indian economy grew at its slowest
in the last one decade. If you take the Current Account Deficit, it is a major problem
for the Government. What is the roadmap for the Government to contain the Current
Account Deficit? The Government needs to keep its expenditure under check in order
to limit the fiscal deficit. What 1s the exact planning {or this? Nothing 1s known to the
country. The Government should take necessary steps to check the rupee depreciation
against the dollar. Our industrial production should be increased and provide incentives

to the industry to export so that our economy is strengthened.

If you take the issue of farmers, the World Bank says 87 per cent of the marginal
farmers and 70 per cent of small farmers are not getting loans. Only the multinational
companies and big business houses are getting loans. Then, how will our agricultural
economy improve? What is the exact planning for this? What is the policy of the
Government on export and import? What is the policy of the Government on bilateral
trade? I understand that the European Union is insisting on India for free trade and
to import beverages and milk. If we import milk from the EU, we have to pay duty to
the extent of 60 per cent. Should we allow this? When India 1s sufficient in milk
production; and one of the big milk producing countries in the world, what will happen
to our indigenous milk production? These are very important things. The Government

has to give serious consideration.

We have bilateral trade relations with 34 countries. What are we doing? Our

imports are increasing and exports are declining. So, our economy is suffering. The
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Government has to look into this. The Government has to take major steps to check

the economic crisis and rupee depreciation.

The Government has inherited a stable finance and benefited from the world boom

but failed to develop substantial rural strategy over the past decade.
THE VICE-CHATIRMAN (SHRIMATI RENUKA CHOWDHURY): Please conclude.

SHRI SHASHI BHUSAN BEHERA: So, I hope the Government will take all necessary
steps to check the present financial crisis; and give a better economy to this country.
With these words, I conclude.

THE VICE-CHATRMAN (SHRIMATI RENUKA CHOWDHURY): Dr. Y.P. Trivedi,
not here. Next Shri Birendra Prasad Baishya. Please remember time constrant and

speak.

SHRI BIRENDRA PRASAD BAISHYA (Assam): Madam Vice-Chairperson, thank
you. Before I rise to speak, I got a mild threatening from you. Okay.

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): No threatening,

only informing you.
SHRI RAVI SHANKAR PRASAD (Bihar): “threatening” should not be there.

SHRI BIRENDRA PRASAD BAISHYA: I will try to finish my speech. I will do it.
The Bill seeks to appropriate Rs.7499,42,00,000 which has already been passed by the
Lok Sabha. Madam, I stand here to support the Bill with certain observations. 1 will
be very brief. Madam, we are very much concerned about the negative economic
growth, higher rate of inflation and depreciation of the Indian currency as compared
to the US dollar.  Our economy 1s now at a very serious stage. We have seen what
has happened in the Huropean countries, including the developed countries, like the
USA during the recession period. Due to our sound banking system, we could face
the situation. When major leading banks of the United States of America and other
European countries collapsed, at that time also our banking system could survive and
our economy could survive. We are very much concemed about the depreciation of
our currency. It has affected our economy very badly during the last several days. We
have seen some improvement in our currency from yesterday. Everything depends
upon the currency. If the value of our currency goes down further as compared to the
US dollar, it will not only hit our economy, but it will hit everything. Automatically,

the crude prices will go up and our common people who have already suffered a lot,
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will suffer more. So, [ would like to request the hon. Finance Minister to take care of
this aspect, and the Government should take some serious measures in discussion with
the Reserve Bank of India — the new Governor has already taken over — to strengthen
our currency; otherwise, it will affect the entire economy and it will affect crude prices
also. Already, the rate of inflation 1s high, and it may go further up. So, it 1s the duty
of the Government to take care of the value of our currency in consultation with the
Reserve Bank of India.

Madam, in his Budget Speech on 28th February, 2013, the hon. Finance Minister
talked about a very important aspect of the North East Region. I would like to quote
from his Budget Speech and I would like to have the reaction of the Finance Minister.
It says, “The Multilateral Development Banks are keen to assist in efforts to promote
regional connectivity.” Regional connectivity is the call of the hour. T come from the
North Eastern Region. Therefore, I am mentioning about what the Finance Minister had
stated in his Budget Speech. In his Budget Speech, the hon. Finance Minister then
said, “Combining the ‘Look East” policy and the interests of the North Eastern States,
1 propose to seek the assistance of the World Bank and the Asian Development Bank
to build roads in NE States and connect them to Myanmar. This is very important. It
will improve not only our tourism sector, it will improve the economy of the entire North
Hastern Region, which would be helpful for the country as a whole”. T would like to
have the reaction of the hon. Finance Minister. In his Budget Speech, he categorically
said, “T will take up the matter with the Asian Development Bank and the World Bank™.
He presented the Budget on 28th February. Already six months have passed. What
1s the progress in this regard? 1 would like to know whether the Minister has already
talked to the World Bank or not. 1 would like to know whether he has taken up the
matter with the Asian Development Bank or not. If he has already taken up the matter
with the World Bank and the Asian Development Bank, what 1s the progress? If he
has not vet taken up the matter, I hope the Finance Minister will take up the matter
with the Asian Development Bank and the World Bank very soon. With these words,
I support the Bill. Thank you.

sft TRIT T (FERTS) - 98a-984 gIdle SUHAIRIE FEEAT| § 311 wed 7 4G
q9Y BIET gexdvd W, 9N @ uet g1 § e dHAR el 3R a9 R ), &9
Y& W SMUH A BT BT aed] g1 Ugell a1d @ Rt 8, e S w9
& W, SF F HEA AT 91 Hhe © a8 & SROMRT B | Y o & b 'R
B JId T 7 Y HeH IoH diey, A S ST SRS #7 WEid 8, Jaob-gad]
e ¥ 5 ugE % 915 B Yo @ B Ay ¥, B9 fd Ui | st s
B fredt fFardt| smod 7= S Aifa @ e sevete @ gedt o wE @ siiw oy
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AV 3 9% ABRar & FEir &) e U B e difad s 9 a8t ¥ ang
& QaRd 2ade @Iy, MU 3Maw Sy daw snfbav 5 ok | facel dufal
F M 8T giET U E, IUY AN I ¥ BIS B O I8 § A1 A SE AR
T 3yl F gusdr § b Sl & a=is Albial ¢1SIQ & 5 a¥iy e Bl § 2000
W 2005 F T M gE 99 81 R gy A1 At HEAd Y, A1 27 ARG At
Sl 3fuch F9A H 2005 F 2010 dab, @A FT gg, ISP dadd pw 9 GHM U ATl
w1 o 8 SR @ @t e uiEr uY We 8N @t ardd firel | St e 1 e enTa
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&1 3T ot 7 i g ofaed @ sFUAEs £ 8 6T oTasT g €, 98 9Yar
& & feurdde @1 snwer & uvd § fab ten out of thousand, one per cent people

are registered as unemployed on Employment Exchanges.
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EiRELIRIEE]
Yo Rl 319 @il &b ¥e b el SR 31 HEWS @iy d Syl sy e i H trend
gdid & 3i o faery @1 g¥ garl g, @ (RS qdd &1

faa #= Sft, &v spiensl a8 Samr & 6, it is always the trend analysis which

matters, not just absolute averages.

=teft ara, fagEft ST A fogeign AT external debt & IR W HEAT AW W T
MR AT Whan, O ¥ F FU 100 W= @ ST om A gv @fed % v 4 g9
HUY bl BRI ST A1, Per capila exlernal debt on an Indian was Rs. 4,000. 35 314
94 400 Wi SR ux of sy &1 wR, A1 ksl Sudel gl 2, dfeT pw fad
ugdl 7% 390 fRferRm en, fow @ AOew & 24 Arg S|

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY) : Mr. Goyal, your

are supposed to be brief.

oft TR Mad : 99, 24 A9 RIS B AdAT 8, 20 AR HUY ufd @fdd wiRe
S¢ 8y URdR b B Su ey fgar @1y ovdr & o syl gH drd @l Wl
PHIAT STl There is an economic lag between action and results. In the Words of
Dr. Arvind Panagaria, “UPA-I reap what the NDA saved and UPA-II 1s reaping what the
UPA-I showed.”

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY): Please conclude,
Mr. Goyal.

ot dy T : S W9 B Saog, § SUB g1 qsar g b ST 9% B A
e dwe &1 39 @ faEe) syt 21 a1 el siiv @) &1, 89 99 9Rar & 9
S TEd B AR 5, U U W ST o fed @ wwelE o s ¥ gal @ eiw
TCER & Uh SHFGR RGN T, 89 UG A WEAN R & v 9w F|

SHRI P. RAJEEVE (Kerala): Madam, actually, this is a technical and procedural
Constitutional exercise. We did not get a chance to discuss the Budget. Due to

disruptions, we laid our speeches on the Table of the House.

Madam, this Appropriation, Budget and all the financial allocation and expenditure
are supposed to be a part of the economic policy in accordance with the Twelfth Five
Year Plan. I fully agree with my learned and distinguished colleague, Shri N.K. Singh’s
remarks regarding the Five Year Plan. We did not get an opportunity to discuss the
Five Year Plan. The Deputy Chairman of the Planning Commission is the extra-
Constitutional authority and has no accountability towards Parliament. That means, he
has no accountability towards the masses and society. But that mechanism developed

this Plan and all these things are in accordance with that Plan.
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The other thing is : This House unanimously returned the Budget and Finance
Bill of 2012-13. The other House unanimously passed the Budget and Finance Bill of
2012-13. Thereafter, Mr. Chidambaram has taken over the charge of the Finance
Ministry. He had constituted a single-man Tax Expert Committee headed by Parthasarathi
Shome. This Committee gave a recommendation to defer retrospective taxation. On
the basis of a single-man Expert Committee’s Report, the Cabinet deferred the unanimous
decision of both the Houses of Parliament! That is the fate of Parliamentary democracy

in our system.

There 1s no legal backing for Aadhar But for getting L.LPG subsidy, Aadhar 1s
mandatory. Our hon. Minister of Planning gave an assurance in the House and said
that it 1s not mandatory. They have submitted an Affidavit in the Supreme Court and
the High Court saying that it 1s not mandatory. But, in Kerala, for getting LPG subsidy,
it is mandatory. It is also included in the Food Security Bill, Madam. That is the reality

facing our Parliamentary democracy.

Madam, the economy is in mess. We have had discussion at the time of economic
situation and also at the time of discussion on the price rise. While participating in
the discussion on the economic situation, I made a comparison with Bangladesh with
regard to social indicators/Human Index matters, such as life expectancy and other
things. But, what about the picture regarding economic and financial indicators? Our
learned colleague, Javadekarji, has already mentioned about the value of Taka —
Bangladesh currency. There 1s no depreciation of Bangladesh currency. The CAD of
Bangladesh 1s below 1 per cent of the GDP The Minister had said that Bangladesh 1s
a very small country and its economy is very small. But the issues facing our economy
are a result of the international situation. Such small economies must be facing much
worse situations. How can they maintain themselves? Talking of foreign direct
investment in Bangladesh in the manufacturing sector, they have not opened up their

markets for institutional investments.

Madam, there are some good changes now. Somebody mentioned the Rajan
effect, the effect of the Reserve Bank Governor. This is just a pain-killer. Without
actually diagnosing the disease, just peripheral treatment would not be enough to
address the root cause of the problem. Whenever vou try to solve a problem in the
system, 1t opens the door to a deep crisis. It is like a parabolic graph — up and down,
from crisis to crisis. The policies must be revised to address the root cause of the

problem.
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Madam, we have entered into a Free Trade Agreement with the European Union.
What would be the fate of the farmers in our country? 1 had raised a question regarding
the status of trade balances after entering into Free Trade Agreements. In most cases,
after entering into Free Trade Agreements, there has been deficit in the trade balance,
whether it is with ASEAN or other countries. That shows that the Agreements are not
in the interest of India, or in the interest of the manufacturing sector and the agrarian
sector of India. It only protects the international monopoly capital, and 1s in the

interest of the United States of America and other countries.

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): You have to try

and conclude, Mr. Rajeeve.

SHRI P. RAJEEVE: 1 am concluding, Madam. There 1s a cut of Rs. 96,000 crores
in the Plan expenditure. There 1s a 10 per cent cut in the Non-Plan expenditure. By
imposing a cut in the expenditure, the Minister could claim that the fiscal deficit is
under control. First you make a large allocation to one Ministry, then you impose a
cut in their expenditure and thereafter, tighten the allocation. Such things are not good

for our economy. Madam, I would not like to go into more details.

Madam, the present GDP growth rate 1s 4.27 per cent. The Budget Document of
the Ministry states that the 2013-14 Budget was made on the assumption that the GDP
would grow at the rate of 6.1 per cent to 6.7 per cent. Now, it is being estimated that
it would be only 4.27 per cent. This would result in unemployment and have serious
repercussions. The root cause, the basic problem, should be addressed by the Minister.

I would request the hon. Minister to have a rethink on the policies to control prices.

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY): Please conclude
now.

SHRI P RAJEEVE: I have just one small point, Madam. This is regarding

currency depreciation.

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): Mr. Rajeeve, you

must conclude now.

SHRI P. RAJEEVE: The policy on NDF, that is, Non-Deliverable Forward Market
for the Rupee, the offshore market for the rupee, should also be revisited to strengthen

our rupee. Thank you.

THE VICE-CHATRMAN (SHRIMATI RENUKA CHOWDHURY): Thank you, Shri
Sabir Alv.
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R B fr W I @ A i S, W I @B gar e Sy, SO ST Sl
8 WY, 9P! Yolhe B SY| ds, § sud HeH W 4R d el diedl § ik
ST WP Bl T8 9l 3% I @l @, S @R b 9R 99 3mEY €, d |
Sl g yAraerel &, # g HIPR bl SqH] wHel g, el g4 ¥ Bl 59 Gedld
T AP WSl PR AT &1 8 IW gASY d¢ ¥ WS § o8l u¥ U gArl Sl g8
femrg & <& & fouat smary @ wEEEET S gl ¥ SRR 98 gAT g df s
Y W SRTAmAT UeT & g
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ds, F 3Mych Hed A bl disdl g (b 3l gad &, &4 A dred &l o fav
YIvER 8 S A1y, & dadr a1y fF g 2w F o few avw @ weRar
ter & & €1 Y 3w ¥ Sait R § 3R WaR & urw st f ww g1 e
bR fth ad) qwd) @ fb s arel gelawer d SWdl wiEl @ dl sHael 39 8w
& 3w gx wrortfas urdt gaar BreT SorT aredt &1 gud B e E & a9
UE % GNT B, A8 W UEl b @ 8, 4% &9 ¥ &S gy AW S SN 811 Wl
AT IoMfae Bed § dfeT  IoEi & aR-e 89 I8 e T@HT 8, 86l a8
qrd ol § vl @l wg e @ fe e worlifae feud fay & s g qw
€1 8T 2, oW P AdT qW el Al SRSl e STl gHidy # sy Ay
W wedr § i v 7w w1 9 gam 9 e ¥ 98 5 weq & axa dis flw
SITEH 3T &9 Al @ uTE o % forg agd oY qRed S uS L. e @Y ") s,
A MUE MR W A BEAT AEAT § (B S

THE VICE-CHAIRMAN (SHRIMATI RENUEKA CHOWDHURY): Please conclude.

... (Interruptions)....

SHRI SABIR ALI: I am concluding. (Zime-bell rings)... 1 will be very brief. # 3mud
ARA W BT Aedl §, e a8t U wigad fAteeT 98 gy 8, § Sl dfes ¥ am
=ed g fp # um wa @ ogfae iR @t 1T wad T g1 i wE AR fagh
Tordl, dfep1 § Swepl fash T B2 Argar g1 4 991 f9wier] 9 a8 ard e aedn
g o eurd) wed 91 duh) sl @ S g9 dw A B offad, dd Fead 21
AR foraft S*Rd €, SH@l 24 BHEE 98 R bt 8 3% P g9 9|7 ¥ g
wd &1 fo 5= oY, st 59 919 @ 5w B oifev fp o wa § 39 e o
30T Seure d ueb Bl W gle ET @l 8, Vw1 @l g3 Suekl § SEIERT o
9 "ol d ST digdl g fb awiad.. |

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY): Sabir Aliji, please

conclude.

sft wifaw ot : o &1 Wa 24 &9 AT NI T waste BT Y 3w 8w
& W W OEAY ¥ 2 Ry frww ut @t warg arer SR &1 gEfay s OReN @
Gl Ay T 8971 3FF &9 39 a9g O U9 @ Ul & deE 9 & 29l § 980
Re 3R O IWERI UX 3w el bul, df 4 Ag HHA g [B s @M U% Y Sl
qIS ST & - 309 U Ard A Ugia 3% €hoa @ e 25 BN ger Byl ede
6 BUd ofley Sioa ww 98 U §iv 7 wud 50 49 Ugid uw 99 |ul.

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): Please conclude.

... (Interruptions)....
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ft wrfaw arch - Ugiferw w3l Sff @@l v HigE €1 dsH, ol 915 Wisae 8l 8,
i 918 Wisde & tonie RS ¥ 15 89R s o Seifie §1 # anue
A F HEAT AN & (b HATAA P WA BT I8 & I HAGT P AR B g

qifevl...

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): Thank you very
much. Nothing will go on record. Shri D. Raja.

=ft wfew areft o

SHRI D. RAJA (Tamil Nadu): Thank you, Madam. What we witness today are
the economic crisis, the depreciation of rupee, high inflation, uncontrolled prices,
growing unemployment and these are all the result of the policies pursued by the
Government. On the other day, the Prime Minister when he made a statement on the
depreciation of rupee categorically stated that there 1s no question of reversing these
policies. This is the problem. Unless the Government reviews these policies and takes
course correction our economy cannot be saved. I do not foresee any hope for the
revival of economy. The Finance Minister will take note of this. Madam, last night
I got an SMS. ... (Interruptions).... Ravi Shankarji.. Ravi Shankarji, last night, T got an
SMS from a citizen of this country. The SMS reads like this: “May vour happiness
increase like the petrol prices, may vour sorrow fall like the rupee, and may your joy
spread in your heart like the corruption in India”. T got this SMS from a citizen of this
country. This sums up the growing cynicism and the growing anger of the people
because of the wrong policies pursued by the Government. There, I have a problem
with the BIP also. My good friend, Shri Ravi Shankar Prasad, should take note of it.
I donot find much difference between the Congress and the BIP. Both of them agree
on major macro-level economic and Fiscal policies. They do not fight on policy level.
This creates further hardships for the country. There, as the Left, we have been talking
about alternative policies and alternative programmes in the interest of the common

people and in the interest of the country.

Madam, I would like to touch upon the price rise because the discussions on the
economy and the price rise have been combined together. Many hon. Members have
referred to the onion prices. I would like to raise two points. One, reasons for increase
in onion prices have less to do with short supply than the inefficiency in the onion

wholesale and the retail market and the loopholes in the Agricultural Produce Marketing

FNot recorded.
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3.00 p.p1.

Committee Act. The latter permits, this 1s our experience, collusion and cartelization
among the traders. In 2011, we witnessed a situation. But, at that time, the income-
tax authorities raided some of the big traders and the prices immediately fell down. We
have the Competition Commission of India. The Competition Commission of India
ordered an inquiry. What happened to that inquiry? What happened to the
recommendations made by the Commission? We have yet to discuss all this. But a
report submitted by the Institute of Social and Economic Change, Bangalore, to the CCI
concluded that there is a great degree of inefficiency the way the onion market
operates, and the last instance of price rise in 2011-12 was less due to supply shortfall
and more due to nefficiency, including the collusion and cartelization of big traders.
And, Madam, there [ find a problem with the Government. This Government lacks
political will to act against the big business houses, to act against the corporate
houses. There, the Government succumbs to their pressure. It is of no use blaming
everything on global factors. What has the Government done at the domestic level?
What has the Government done indigenously for revenue generation and resource
mobilization, at the domestic level? That’s what we should try to ask now. If the
Government has failed to control inflation, if Government has failed to control price rise,
can you blame it on the US? Can you blame it on Euro or American Dollar or UK Pound?
What have we done at the domestic level? The Government is not coming out with
any convincing answer. The workers are on the streets. The farmers, all over the
country, are agitating. And, it is not only in the organized sector, but in theun
organized sector also people are fighting. The trade unions went on for a countrywide
strike during the recent past. And, the trade unions are again organizing a major show
of strength and protest action in Delhi in the month of coming December. Why are
the working people agitating? They are not simply raising some economic demands.

... (Time-bell rings)...

They are fighting on certain policy issues. They say, do not dismantle the public
sector undertakings. Do not weaken them. Make them vulnerable by going for
disinvestment of public sector undertakings. What 1s wrong in 1t? When public sector
continues to be the strength of the economy, why do you want to debase public sector
and weaken the economy? That is what the workers are asking. The Finance Minister
knows...

THE VICE-CHATRMAN (SHRIMATI RENUKA CHOWDHURY ): Mr. Raja, you

must conclude now.
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SHRI D. RAJA: T am concluding, Madam. What about the growing NPAs in
the nationalised banks? The Government is now opening the banking sector.  When
the Insurance Bill allowing FDI in the insurance sector comes, of course, we will oppose
it. These are all certain basic policies, Madam. Unless the Government reviews these
policies, vou cannot retrieve our economy. It is of no use reiterating all the time “we
stand for faster growth, inclusive grwoth’. The growth continues to be neither inclusive
nor faster. That 1s the situation today.  So, policies must change. 1 do not know
whether the principal Opposition is questioning the policies or questioning the
procedures or some kind of functions of the Government. That is where the country
is looking for some alternatives. People want some alternatives. They want some

change. The onion is synonym to the political change ... (Interruptions).....

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): Mr. Raja, you

must conclude now.

SHRI D. RAJA: ... and even to the change of the Governments. So, Government
should take note of all these things and assure the country that we are for reviewing
some of the policies which have resulted in this kind of a situation. The Government

should assure the nation, then only can the Govemment carry on. Thanks Madam.

SHRI V.P. SINGH BADNORE (Rajasthan): Madam, my colleagues in the House
and from my side have raised lots of points. 1 do not wish to repeat them. 1 do wish
to start by saying that the Finance Minister, while making a couple of Statements and
important ones, said and [ quote, “Sir, 1in the last 12 months, there have been many
ups and downs. When I took over on the 1st August, [ knew that I was returning to
a very difficult pitch. The fiscal deficit limits had been breached. In fact, the Budget
Estimates were awry. The Current Account Deficit had swelled.” He also said that
there are not just external factors, there are also domestic factors. We recognise that
there are domestic factors. One of the domestic factors is that we allow the fiscal
deficit, and he repeated, to be breached, we allow the Current Account Deficit to swell
because of certain decisions that we took, that is, the UPA Government took during
2009 to 2011. I don’t know what he was trying to say. Who he was trying to blame?
Was he trying to blame the incumbent before him? Or, was he unhappy with the
situation and he could not really talk about it in the Cabinet? 1 don’t know; 1 wish
he would explain that. How 1s he going to right them? So much has been said here
that we need more jobs, we need more exports, we want to cut imports, we want to have
less oil coming in and we want to shut down petroleum pumps at night. But let me

say that, as for the markets, one of the indicators is the stock market and also rupee
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devaluation. How 1s it that India has faced this problem so much? No other country,
not even the G-20, not the BRICS — because they would be having similar problems
— has faced this problem so much. I don’t know if the Finance Minister has some
magical wand to really correct them. How 1s he going to do it? Mr. N.K. Singh had
talked about that there should be a Mid-Term Appraisal. But he has not done so. Sir,
every country has a different problem. Even the US with all the money that they have
— they finance everything, from the IMF to the World Bank and everything — got
into a big, big problem. It is very difficult to understand that how America with all the
brains got into this real estate problem, the meltdown of the L.ehman Brothers, the
collapse of the housing mortgage prices —and it had ramifications on the whole
economy of that country — and they got out of it. They got out of it by pumping
money because they had the money. We can say that we do not have that money,
and they were pumping, what is called, the stimulus package through QE — and the
Minister knows about it. It was easy finance pumping, 85 billion dollars, and it was easy
money which came. That 1s how the FII into our country, the FDI into our country also
got a stimulus. ... {Time-bell rings)... 1 commend the Finance Minister for one thing
and that is that in the last few days, there is something which is coming up. The bear
market of our stock market 1s going up and it is becoming bullish, and only one thing
happens without doing anything because the markets are sentiment-driven and you

have got ..

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY ): Mr. Badnore,

please conclude.
SHRI V.P SINGH BADNORE: Madam, I have not started.

THE VICE-CHATRMAN (SHRIMATI RENUKA CHOWDHURY): Well, T am sorry,
then, you have to ask your other colleagues to surrender their time to you because

there are other speakers also. ...({Interruptions).....
SHRI V.P. SINGH BADNORE: Give me five minutes only.

THE VICE-CHAIRMAN (SHRIMATI RENUEKA CHOWDHURY): Please conclude.

...(Interraptions)..... Please conclude. ... (Interraptions).....
SHRI VP. SINGH BADNORE: Because [ thought I had got ...

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): Mr. Badnore,

you are wasting vour time talking. Please conclude.
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SHRI VP. SINGH BADNORE: I am wasting my time talking!

THE VICE-CHATRMAN (SHRIMATI RENUKA CHOWDHURY): On other subjects,

not on your actual subject. Please try to conclude.

SHRI V.P. SINGH BADNORE: I can’t understand that part of your ...

THE VICE-CHAIRMAN (SHRIMATI RENUKA CHOWDHURY): Doesn’t matter.
Then, I don’t speak good English. But please conclude.

SHRI RAVI SHANKAR PRASAD: Madam, he is a very senior Member. Please
go ahead, Mr. Badnore.

SHRI P. CHIDAMBARAM: The ‘conversation’ is the waste of time.

... (Interruptions).....
SHRI RAVI SHANKAR PRASAD: Please go ahead.

SHRI VP SINGH BADNORE: I beg your pardon, Madam. I don’t know what you

are saying. ...{Interruptions/.....
SHRI RAVI SHANKAR PRASAD: Go ahead. Go ahead.

SHRI V.P. SINGH BADNORE: What can be done? Do you have any idea? It 1s
because, in 1987-88, you had the VDS, and it got you 10,000 crore rupees. I will come
straight to the points, Madam. I have just four-five points, if you can allow. You have

been a friend of mine.

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY): It has nothing
to do with {riendship. Please understand.

SHRI VP SINGH BADNORE: Tt 1s Rs. 10,000 crores. | know the Supreme Court
has put a ban on it. It would help your side more than us, but that would be money
coming in. Can you again think about it? There are non-recoverable taxes. There are
these overdues. Can they be also looked into to get more money? Then, there is the
austerity drive that you are talking about. Can you explain that to us also? How can
you really cut down on the capital expenditure? What are you thinking about that?
These are some of the points that I can put across to you. I wanted to have a longer

speech but I have not been able to do it. Thank you very much.

THE VICE-CHAIRMAN (SHRIMATT RENUKA CHOWDHURY):  Thank you very

much.

[MR. DEPUTY CHAIRMAN in the Chair. |



